331 Preblem of bonded

ASSENT TO BILL
, AFRICAN DEVELOPMENT FUND BILL

SECRETARY Sir, I lay on the Table
the Africap Development Fund Bill,
1982, passed by the Houseg of Parlia-
ment during the current session and
assented to since a report wag last
made to the House on the 19th Feb-
ruary, 1982

12.07 hrs.

CALLING ATTENTION To MATTER
OF URGENT PUBLIC IMPORTANCE

PROBLEM OF BONDED LABOUR IN
MapHEYA PRADESH, HARYANA, DELHI
AND OTHER PARTS OF THE COUNTRY
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